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Date of ﬂtdel‘ s 26.,6,.1998

Present : Hon'ble Mr.Justice S.N.Mallicks Vice-Chair man,
Hon'ble Mr.S.Dasguptas Administrative Member.

>

KANAK BHUSAN BANERJEE
Vs,
UNIGN OF INDIA & ORS,
(ERSTERN RAILWAY)
For the applicant : IMr.Balai Chatterjeess ceunsel.

Fer the respendents; Nene

ORDER

The reviey applicatisn being neot presseds it is rejected
but this will net prejudice the right of the applicant te

file a fresh 0,A, regarding his grievance arising eut of the

particulars furnished ts him by the respendsnts in compliances

with the order dated 17.10.1996 passed by an earlier bench of
this Tribunal in 0,R.443 of 1996, if net etherwise barred.
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(S.Dasgupta) (S.N.Mallick)
'ﬂdministritiﬁa Memb ar Vice=Chairman
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